
HIGH COURT OF JUDICATURE AT ALLAHABAD

WRIT - C No. - 7006 of 2026

Court No. - 6 

HON'BLE PRAKASH PADIA, J.

1. After some arguments, a prayer  has been made by counsel for the 

petitioner to dismiss present writ petition as not pressed.

2. Prayer made is allowed.

3. The writ petition is dismissed.

February 20, 2026
Pramod Tripathi

Versus

Counsel for Petitioner(s) : Dharm Raj, Ramnath
Counsel for Respondent(s) : Bhupendra Kumar Tripathi, C.S.C.

(Prakash Padia,J.)

Fishery Cooperating Society Limited
.....Petitioner(s)

State Of U.P. And 3 Others
.....Respondent(s)


		2026-02-23T10:19:34+0530
	High Court of Judicature at Allahabad




